
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

 
ORIGINAL APPLICATION NO. 1090 OF 2024  

 
IN THE MATTER OF: 

MADHUBAN BAPUDHAM WELFARE SOCIETY  
….APPLICANT  

VERSUS 
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THROUGH 

DATE: 04.12.2024                                                            
PLACE: NEW DELHI 

STHAVI ASTHANA 
ADVOCATE FOR UPPCB 

C1/131 MOTI BAGH, SHANTI PATH,  
NEW DELHI-110021 

(M): 9711116034 
(E): STHAVIASTHANA@GMAIL.COM 
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